
GOVERNMENT OF INDIA 
MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES 

 
RAJYA SABHA  

UNSTARRE D QUESTION No . 125 
TO BE ANSWERED ON 29.11.2021 

 
FUNCTI ONAL M SMES IN K ARNATAKA           

           
 125.                SHRI IRANNA KADADI: 

 
Will  the  Minister  of  MICRO,  SMALL  AND  MEDIUM  ENTERPRISES  be 
pleased to state: 
 
(a) the number of Micro, Small and Medium Enterprises ( MSMEs) set up in North 
region of Karnataka till date; 
(b) the number of MSMEs functional/ non- functional out of these; 
(c) whether Government had made any efforts to encourage small scale industries 
especially  in     Karnataka; and 
(d) if so, the details thereof? 
 

 
ANSWER  

 
MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES 

(SHRI NARAYAN RANE) 
 
(a): The number of Micro, Small and Medium Enterprises (MSMEs) of North 
Karnataka region that are registered on Udyam registration portal till date are given 
below:  
 

No. District  Micro  Small  Medium  Total  
1 BAGALKOT  6,970 166 12 7,148 
2 BALLARI & 

VIJAYANAGAR 
7,407 503 59 7,969 

3 BELAGAVI 22,762 556 45 23,363 
4 BIDAR 3,933 119 09 4,061 
5 DHARWAD 14,507 538 67 15,112 
6 GADAG 3,456 101 02 3,559 
7 HAVERI 3,926 171 09 4,106 
8 KALABURAGI 5,133 281 29 5,443 
9 KOPPAL 2,989 207 14 3,210 
10 RAICHUR 4,520 368 36 4,924 
11 UTTAR 

KANNADA 
6,023 131 05 6,164 

12 VIJAYAPURA 7,659 234 17 7,910 
13 YADGIR 3,377 92 06 3,475 
 Total: 92,667 3,467 310 96,444 
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(b): The above listed units are registered with Udyam Registration. The 
functional/Non- functional MSME data are not available 
 
(c) & (d):   Government of Karnataka launched New Industrial Policy 2020-25 on 
13/8/2020 for the Industrial development of the state. 
 

As per this industrial policy the various incentives and concessions are available 
to the MSMEs set up under New/ Expansion/ Modernization/ Diversification program 
such as: 

1. Investment promotion subsidy 
2. Stamp duty exemption  
3. Registration charges concessions 
4. Electricity Tax exemption 
5. Reimbursement of land conversion fee 
6. Power subsidy 
7. Rain water harvesting 
8. Waste water recycling  
9. Reimbursement of expense incurred for water audit 
10. Zero discharge 
11. Recycling of electronic waste and plastic waste 
12. Subsidy for setting up ETP 

 
 

The taluks have been classified as Zone-1 (most backward taluks), Zone-2 (more 
backward taluks) and Zone-3 (Industrially developed taluks). All the taluks of North 
Karnataka region have been classified as Zone-1 (Most backwards districts) hence, 
higher rate of incentives are available to the units setup in these districts. 
  

**** 
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